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Scheduled Castes aud Sehetblled 
Tribes employees in Bharat elM-

troDIes Ltd., BaDcalore 
4265. SHRI K. LAKKAl'PA: Will 

the Minister ot DEFENCE be plelUllld 
to state: 

(a) the number at Scheduled Caste 
and Scheduled Tribe employem emp.-
loyed in Bharat Electronics Ltd., 
Bangalore during the last two years; 

(b) the number ot vacancies filled. 
and the number ot vacancies not filled; 

(c) it the vacancies are not filled, 
the reasonS therefor; and 

(d) the period tor which such va-
cancies are there? . 

THE DEPUTY MINISTER IN TIm 
MINISTRY OF DEFENCE (SHRI 14. 
R KRISHNA): (a) The intormatioD 
is given below:-

Calendar 
year 

No. of Scheduled castes/seheduled tribes 
candidates employed in .1J!harat Electronics 

Ltd. 

(b) The p(lSition i. as under 

.154 
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Calendar 
year 

No. of vacanciee 
filled 

. No. of VllCllllcies 
not filled 

1220 

(c) The "vacancies" not filled as in-
dicated in the reply to part (b) repre-
.sent and take into account the future 
personnel requirement for the expan-
sion ot production, having regard to 
the lead time tor phase recruitment 
.and training. These figures relate to 
total vacancies and not reserved va-
cancies. The total sanction is review-
ed by the company tram time to time, 
taking into account the actual factor:y 
load, efficiency, and changes in me-
thods ot production etc., and the va-
~ncies are filled on a phased program-
me. 
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20 53 
(d) In view ot the reply to part 

(c), the time and labour involved in 
collecting the requiste information 
will not be commensurate with the 
results. 

Trade DelePtioBs 
4266. SHRI MANGALATHUMA-

DAM: Will the Minister of FOREIGN 
TRADE AND SUPPLY be pleased to 
state: 

(a) whether it· is a tact tlmt de-
legations are sent separately by the 
various Export Promotion Counefls 
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&broad to explore export possibilities; 
and 

(b) if so, whether it is proposed to 
have a-centralised agency to do thiJ 
job in the Ministry? 

TliE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
AND SUPPLY (SHRI CHOWDllARY 
RAM SEVAK): (a) and (b). Ex-
port Promotion Councils look after a 
specifie:i group of commodities. Trade 
delegations for exploration of export 
possibilities of the commodities under 
the jurisdiction of a specific Export 
Promotion Council are sponsored by 
that Council. Multi-eommodity dele-
gations however are sent under the 
aegies of the Federation of Indian Ex-
port Organisations, which is the apex 
body coordinating the export efforts 
of all Export Promotion bodies in the 
country. 
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